FORM A
PUBLIC ANNOUNCEMENT
(Under F ion 6 of the Insol 'y and Bankruptcy Board of India
(Insolvency Resolution Process for Corporate Persons) Regulations, 2016)
FOR THE ATTENTION OF THE CRE
M/S BHALKESHWAR SUGARS

RELEVANT PARTICULARS

1. |Name of corporate debtor M/s Bh Sugars Limited

2. | Date of incorporation of corporate debtor| 2nd June, 2000

3. |Authority under which corporate debtor | RoC Bangalore
is incorporated / registered

4. | Corporate Identity No. / Limited Liability | U15421KA2000PLC027184
Identification No. of corporate debtor

5. |Address of the registered office and Registered Office: Bhalki, Taluka Bhalki, District
principal office (if any) of corporate Bidar, Karnataka, India - 000000.
debtor (As per the Master Data available on the MCA
portal of the Corporate Debtor)
6. | Insolvency commencement date in 25th September, 2025
respect of corporate debtor

7. | Estimated date of closure of insolvency | 24th March, 2026
resolution process

8. |Name and regjstration number of the Ritesh R. Mahajan
insolvency professional acting as interim | IBBI Registration No.

resolution professional IBBI/IPA-002/1P-N00048/2017-18/10132.

9. | Address and e-mail of the interim Address: Devgiri, B 203, 2nd Floor, Ganeshmala,
resolution professional, as registered Sinhgad Road, Pune - 411 030, Maharashtra.
with the Board Email: riteshmahajancs@gmail.com

10.|Address and e-mail to be used for Address: Devgiri, B 203, 2nd Floor, Ganeshmala,
correspondence with the interim Sinhgad Road, Pune - 411 030, Maharashtra.
resolution professional Email: bsicip@gmail.com

11.| Last date for submission of claims 9th October, 2025

12.| Classes of creditors, if any, under clause | The class of creditors could not be ascertained at
(b) of sub-section (6A) of section 21, this stage.

ascertained by the interim resolution
professional

13.|Names of Insolvency Professionals Not Applicable
identified to act as Authorised
Representative of creditors in a class
(Three names for each class)

14.|(a) Relevant Forms and Weblink: https://ibbi.gov.in/home/downloads
Physical Address: As mentioned hereinabove
under Serial No. 10.
(b) Details of authorized representatives | Not Applicable

are available at:

Notice is hereby given that the National Company Law Tribunal, Bengaluru Bench has ordered

the commencement of a corporate insolvency resolution process of the M/s Bhalkeshwar

Sugars Limited in CP (IB) No. 243/BB/2025 on 25th September, 2025.

The creditors of M/s Bhalkeshwar Sugars Limited are hereby called upon to submit their

claims with proof on or before 9th October, 2025 to the interim resolution professional at the

address mentioned againstentry No. 10.

The financial creditors shall submit their claims with proof by electronic means only. All other

creditors may submit the claims with proof in person, by post or by electronic means.

A financial Creditor belonging to a class, as listed against the entry No. 12, shall indicate its

choice of authorised representative from among the three insolvency professionals listed

against entry No.13 to act as authorised representative of the class in Form CA - Not

Applicable.

Submission of false or misleading proofs of claim shall attract penalties. Sd/-

Date: 28" September, 2025 Ritesh R. Mahajan

Place: Pune Interim Resolution Professional
For M/s Bhalkeshwar Sugars Limited (Under CIRP)

Reg No.: IBBI/IPA-002/IP-NO0048/2017-18/10132 AFA Valid up to - 31.12.2025




& Beijing 20119 SNY LosAngeles 32119 SNY "":[: F":IST Hﬂl'lk I..ilﬂitﬂd

are R Ot 312 o el L | e DFC FIRST
3 ‘,L| er )\\ GLOBAL 4 |28 SNY NewYok 26 15 SNy |#malgamated with IDFC Bank Limited) Bank
é% B <1 o - WEATHER | o,ton 30|23 TDS Singapore 32 | 25 TDS CIN : LEST10TN2014PLCOSTT92
I_< \ I}R I_< q‘; LR: Light Rain « HR: HeavyRain«LS: Light Snow  Istanbul 33 | 21 SNY Toronto 23 | 13 SNY |Registered Office: KRM Towers, 8 Floor, Harrington Road,
A b P » TDS: Thundershower = LC: Light Cloud = SNY: Sunny  London 20 | 13 SNY Washington 26 14 SNY Chetpef, Chennai-600031, TEL: +91 44 4564 4000 | FAX: +51 44 4564 4022,
APPENDIX IV [Rule 8(1)]
Og BELAGAVI sunoay 8.00.20./5 POSSESSION NOTICE (For immovable property)

Whereas the undersigned being the Authorsed Officer of the IDFC FIRST Bank Limited
{erstwhila Capital First Limitad and amalgamated with IDFC Bank Limitad) under tha

F“ B I_I c " BT I B E Sequrdization and Reconsinection of Financial Assels and Enforcement of Security
Inferest Act, 2002 and in exercise of powers confermed under section 13012] read with rule

u [ [
FBI SaCkS agents THIS PUBLIC Notice Is hereby | |3 of the Securily Interest (Enforcement) Rules, 2002 tssued a demand notice dated
rone SI In ralse a arm given fo general public that the 14,06.2025 cafing upon the borrower, co-barrowers &nd guarenions 1, HANAMANTHA
k 1' : h original mother sale Deed Reg Mo BHIYAPPA POCJERI, 2. MANJULA HAMAMANTHA POOJERI, [0 repay ihe amaun
Seen nee lng i’" lt BLJ-1-02637/2011-12 did: ﬂﬂ-ﬂﬁ-. manlionad in the natice beng Rs. 28504400~ (Rupeas Two Lzkh Eighty Five

Thousand Forty Four Only} as on 13.06.2025 within 60 days from the date of receipi of

— —H - —H | — ft 2011 in respect of Plot No. 168 5Y| | s sad Demand notics.
a an Is m I I a aCI I Ies prOteSterS a‘ er No. 1700 measuring 135 5q Mtr of | | The borrowers having failed 1o repay the amount, notice s hereby given to the barrower
Bhutanal has been lost by my client and the public in general that the undersignad has laken Possession of the property

Geor e FlO d’s death Shri Bhimasha sm Karan Nimbal. If described herain below in exercise of powers conferrad on him under sub - section {4) of
g y any person finds the said document section 13 of Act read with rule & of the Security Interest (Enforcement) Rules, 2002 on this

Repeated activity disrupts air traffic, raising Europe security concerns

AR 23" day of SEP 2025.
WASHINGTON EH'_J'IE.E any claim in respect Df the The borrowers in particutar and the public in general is heraby caulionsd not b deal with
BERLIN o o Y ST ¥ Eam FF”'FETE." 1|n? Eam’?j ma}’t:“"l”ﬂ'." the property and any dealings with the propery will be subject to the charge of THE IDFC
| o - - ,1" o A S ST g returned Informed to bDelow FIRST Bank Limited {erstwhile Capital First Limited and amalgamated with IDFC
- : g N R THE FBI has fired agents who were pho- e s
. .. iR - T . . . 1. . address and phone number within Bank Limited} for an amount of Rs.2,B5,044,000- [(Rupees Two Lakh Eighty Five
THE Danish defense ministry : tographed kneeling during a racial justice Tdays Thousand Forty FourOnly) and interest theraan,
said on Saturday that “drones prOteSt m Washlngton that followed the HEHEEITI'ILS Public Notice Tha borrower's attension is invited 1o provisions of sub = Saction (8) Of Saction 13 of tha
have been observed at several 2020 death of George Floyd at the hands of F Act, in raspect of tima availabla, to redear |he sacured assels.
of Danish defense facilities” Minneapolis police officers, three people Place:Vijayapur Description of the Immovable properties
overnight Friday into Saturday. familiar with the matter said Friday. The Date:27/09/2025 A The Piece 0f Parcel O Property No. VPC No. 211 And E-swashu No: 150700103201100035,
The renewed drone sightings bureau last spring had reassigned the ) Area 12490 Sq. Mus, Siusted At Seekalwadi Vilage, Tg: Basavan Bagewad,
come after there were several agents but has since fired them, said the g 51{- Ms-léipﬁll'_l 0 Vijayapura, ”3“3'3k3'ﬁ3‘7{1 And ED“”f‘E‘j Az North:: Road, South-: Yallavva
drone sightings in the Nordic people, who insisted on anonymity to dis- mﬁ:ﬁguﬁn - wg;’;mmﬂ Tntyipaa e West : ARASSRAS Humhuny, Sest: Rowd -
country earlier this week, with cuss personnel matters with The Associ- Mob: SRE0050785 Authorised Officer
some of them temporarily shut- ated Press. The number of FBI employees Date - 23092095 IDFC First Bank Limited
ting down Danish airports. terminated was not immediately clear, but Place - KARNATAKA {erstwhile Capital First Limited and
Several local media reported two people said it was roughly 20. P u B I_ I c H BTI c E Loan Account No : 50280675 amalgamated with IDFC Bank Limited)
that one or more drones were The photographs at issue showed a THIS PUBLIC notice Is hereby
seen near or above the military group of agents taking the knee during given to general public that the
Karup Air Base, which is Den- one of the demonstrations following the original registered sale deed Reg No. GOVERNMENT OF RAJASTHAN
mark’s biggest military base. May 2020 killing of Floyd, a death that KRR-1-02524/2016-17 dtd; 24-03-| | OFFICE OF THE SUPERINTENDING ENGINEER WATER RESOURCES CIRCLE
The Defense ministry refused - LA led to a national reckoning over policing 2017 in respect of land Sy No 56/1 BHARATPUR
to confirm thesightingatKarup A mobile radar installation at Denmark's Pionegaarden military site near Dragoron ~ and racial injustice and sparked wide- mieasuring 4A-34G of Hanamaneri| [No.2319 Date : 16.09.2025
or elsewhere and said that “for  the Oresund coast, overlooking the sea between Sweden | ap spread anger after millions of people (E) Tq Badami Dist Bagalkot have E-NIT no - 03/2025-26
reasons of operational security saw video of the arrest. been lost E'fl' my client Smt Sumitra On behqlf of the Governor. of R‘ajasthan, Tender is invited from eligible bidders for the work .“Repair. ang
d the ongoing investigation, Thursday — though it did not Jutland Police The kneeling had angered some in the B or e L s 2000 P i 07 100 o Teete oo Bt il b ] 11
an goimng g > 1 y—. gh 1t did ! - , ] g _ W/o Mahadev Nalawade. If any| |Rs 24183 Lakn up to 06:00 PM on dated 07.10.2025 and Tender/Financial Bid will be opened on dated
the Defense Command Den- directly confirm the sightings DR said that for a period of  FBI but was also understood as a possi- person finds the said document ar| | 08.102025 at 3:00PM,
mark does not wish to elaborate  took place that day. time the airspace was closed to  ble de-escalation tactic during a period h aim i ¢ of the gaid| | Other particulars of the Tender may be visited on the procurement portal (http//eproc.rajasthian.govin
. . ’ . . s . . . s g d3 any Giaim In raspect of e sai http://sppp.raj.nic.in) of the state
further on drone sightings. Tensions have been running civil air traffic, but thatdidnot of protests. The FBI Agents Association roperty the same may kindly be e ' R
Th .. larified 1 hich in D K i d h h ical si i fi nfi di 1 Frid h prop ¥ ¥ NIB no: WRD2526A0412 Superintending Engineer
e ministry clarified later 1gh in Denmark 1n recent days ave much practical signifi-  confirmed in a statement late Friday that returned informed to below address | | uBN no: WRD2526Wws0800969 Water Resources Circle
to public broadcaster DR that after various droneactivity,and cance as there is currently no more than a dozen agents had been fired, and phone numberwithin 7 days, DIPR/C/13870/2025 Bharatpur
reports of additional drone ac- hundreds of possible sightings civil aviation in Karup. including military veterans with addi- Hence this Public Notice
tivity at Skrydstrup Air Base reported by concerned citizens The repeated unexplained tional statutory protections, and con-
and the Jutland Dragoon Regi- could not officially be con- drone activity, including over demned the move as unlawful. It called Place:Baaalkot FORM A
ment referred to sightings that firmed. Nonetheless, the public four Danish airports over- on Congress to investigate and said the Date:27/08/2025 PUBLIC ANNOUNCEMENT
did not occur overnight from hasbeen askedtoreportallsus- night Wednesday into Thurs- firings were another indication of FBI Sd/- A Lashkari il %ﬁmﬁmﬁﬂﬁ i ;;'ig‘rﬁfg aatt gﬁmﬂmﬁ: Stinoe. §
Friday to Saturday. picious activity to police. day and a similar incident at Director Kash Patel’s disregard for the Advocate, H No. 56 Pulkeshi Nagar, T T oy ot
chs earlier stajcement seemed On Saturday, _DR and several Co_penha gen Airport, ha.s legal rights of bureau employees. Managuli Road, Vigayapur M/S BHALKESHWAR SUGARS LIMITED
to imply that timing and was other local media reported that raised concerns about securi- “As Director Patel has repeatedly stat- Mob: 9880050785 _ RELEVANT PARTICULARS .
widely reported. The ministry in Karup, there were dronesin ty in northern Europe amid ed, nobody is above the law,” the agents 1 |Mameof coporte dettor | My/'s Bhalleshwar Sugaes Limited
could not be reached immedi- the air both inside and outside suspected growing Russian association said. “But rather than pro- ; -T?-”-ﬁfn‘;’“ﬁ;" Wa‘f;ﬂ" ﬁg“*—ﬁ-’i’j
ately for confirmation, but a the fence of the air base at aggression. _ viding these agents with fair treatment Bublic st laraa: that y dleot Shet| | |scopomiss/egaest | _
press release on its website re- around 8 pm on Friday, quoting Flights were grounded inthe and due process, Patel chose to again Prabhugouda Saunshl Sfo.| | Copomee ety Mo,/ Umhed Usbilty | UISAZIRAS00GPLO0ETIEA
. . . . . . . . . . ’ NMingangouda intend 1o purchase) lertificshon Mo, of componse debior
ferring to the incidents at the Simon Skelkjeer, the duty man- Danish capital for hours on violate the law by ignoring these agents Resiential Proparty beanng Row |t e i Fre Teiie LD
base and barracks was dated ager at the Central and West Monday night. constitutional and legal rights instead PlotNo 68, Cormesponding CTS Ne.| | |princisd offios (F ary) of corporats Birtar, Kamataka, Incia - SAG32E,
of following the requisite process.” An B e ane | [dettor VA e 1 et DS Gl O thes MCA
FBI spokesman declined to comment E-duinio. an-ensess oonaitnig ol | {__ L e
O Howus o | Iresiherr oy arsl i 3 Saptember,
EXPRESS READ Friday. The firings come amid a broader with Built up ﬁmrjna “Jooo en | * r:a-a:-:; T:?rr-::u:;r:it; ;::xw; -
Musk, Andrew named in new Epstein files personnel purge at the bureau as Patel Fioor lotally Moasuring 2100 oq.n| | 7 [Esimate oo o osirs of rechercy | 28 March, 2026
’ works to reshape the nation’s premier Braparty it of total lana measueng |5 (Name and regsbbion e o 6| Fillah R Wiskiain
Washington: US billionaire Elon Musk and Prince Andrew are named in the newly released documents on late federal law enforcement agency. it gl Bl oyl ingohency profissionsl scting s inteim | 1858 Regisiraon o
convicted sex offender Jeffrey Epstein, BBC reported. The files, handed over to the House Oversight Committee Five agents and top-level executives sg.mirs as par CTS Records I e E T ROy LY LT LY AL
.y . . .y . . . . . . i:nrnprlsnd In RS Mo, 38111 Shuatad| q Bckrirr=s pend el of the: rfenm Buddress: E':-"E“- B 203, 2ref Poor, Gareshrrein
by Epstein’s estate, reveal that Musk was invited to Epstein’s private island in December 2014. A flight manifest =~ were known to have been summarily at Valbhav Magar, Kangrall BK | ™ | pen cesional s seppterd | Sintyga Road, Pure - 411 030, Maharshes
from May 2000 also lists Prince Andrew as a passenger on a flight from New Jersey to Florida with Epsteinand  fired last month in a wave of ousters Houss Mo 3 fnd romaining porionoff | _|whteBes | Emekdesweheenvsfpmalom
Ghislaine Maxwell, who was convicted in 2021 for trafficking girls with Epstein. The documents, part of a third that current and former officials say has BV a0 N W HOm Bt T By TS| | o e G e e (B mm“;}“mﬂiﬂi“ﬁl’ﬁfg:ﬂxﬂ“
batch from Epstein’s estate, include phone logs, flight manifests, financial ledgers, and Epstein’s daily schedules.  contributed to declining morale. @ AP Mo ST Dothes Ay gﬁg;:;f': ,E‘ﬁﬂf,'i ki prohneiong N e
Malvl That fha owner Assures myE E'i.tLEE'rl:I-E-lI.iE: or SUETESON of cakTe = D:DJEHE-:IEE-
cllent, that the sakd propery is of har |55 (eses of oedions, §any, under datse | The ciass of crediors could not be secerained at
?r::_ﬂh;:g ﬁw;ﬁrﬂrigﬁindl;rhﬁﬂ?gr:;?; i Tt of sifrsesction (BA) of ;-i:eﬂ::i.r-l 21 1his st ) )
PDSSEESIQH HD‘TICE IDFC FIHET Ba “k Li“'litﬂd |il'r.i|.|=a_!_i::lu_-|l, cl:;im:::r_ Er"IL‘Juml:lru.r'IUﬂ-S..; Eecariained by the iienm resolubion

Whereas, {he authorized officer of Jana Small Finance Bank Limited under the {erstwhile Capital First Limited and amalgamated with IDFC Bank Limited) IDFC FIRST e frcurry i B i rviptse Liskomey Coiop ﬂlmﬁ'ﬁ-“ e Nk ApeaDES

Secunlization And Reconstruction of Financial Assets And Enforcement OF Security CIN : LEST10TN2014PLCOATTER Eﬂnlh Lid Belagawvi. If any n-::mnflmi o] ik ',:rl T '

Interest Act, 2002 and in exercse of powsrs conferred under section 13 (£) read with Reglstared Office: KRA Towers, 8 Floor, Harringtan Road, Chetpat, Chennai - 500031 Bank Rt e TN, Bt IGrid  Sha Bt Rispreteritaiive of crizilind i & cliss

rute 3 of the Securily Interest (Enforcement) Rules 2002 issued demand notices lo the Tel: 431 44 4564 4000 | Fax : a.g'- 44 AZEA 40 E - forth their clalm In writing alang with| L E b s

bomower(s)i Co-bomowers(s) cafing upon the bomowers to repay the amount men- ' e - e within 7 days from data] | 11l Rekevart Forrs and Wb il ol gy i Awhioads

ﬂ;ﬂéﬂ apainsl m-zluj rﬂstfechg names ‘“ﬁ'ﬁ"ﬂ ;:;In;hrs Iplera: tgﬂqenr: at the iﬂf-l.':ahﬁ APPENDIX IV [Rule 8(1)] POSSESSION NOTICE (For immovable property) af advertisamant of tlriuyr'luti::i-ll:r peepey Physical Address: & mentionad hersinabie

5 95 menfioned I the 5ax nolioes witnin UM i, ST D (O P Whesaas the undersigned besng the aulhorized officer of IDFC First Bank Limited [erstwhile Capital First Limited and amalgamated .!I:.-. b g bt el s ureder Sarial Mo, 10
; 4 - . il X | i ploted and any claim thoreaftor 3 3 :

E::ﬂ iﬁﬁ:ﬂ;ﬂ?ﬁ;ﬁ;ﬁﬁ ;p;;:::::ﬂ-g:ﬂental SXpENSEs, Costs, Chiarges el with IDFC Bank Limited) under the Securtization and Reconstruction of Financial Asseis and Enforcament of Secunty Intarest Act, ﬁ:“ “?t;mﬂ e :““'""“ _"J' T;m;”” THERaRGy, | M fpiabe

' : ' S 2002, and in exercise of powers conferred under Secton 13{12) of the said Act read with [rule 3] of the Security Interest (Enfarcement) N O e — -

Borrower 13123 Notice Datel Dated Time : : v ’ Data-; 23.5.202 Motice is herehy given thal the Natsanal Ceenpary Law Tribinal, Bengalure Bench hasardered

{4 Loan N6. CoBotowen Outstanding Due & Type of Rules, EIZII:IE: issued 3 demand natices calling upon the Elnrm'.'.ta'.' l:u_:n-t-:rra'-'.lers_ and _Gua:anlurs o repay the amount menfiored in the Eﬂ{f Erﬂmﬁm&nﬁ ?ﬁgb}ﬁﬁ thes COMMENGEMENTOF @ CATPArALE |FSHhEncy rES0hEion process of the-My's Bhalkeshwar

Ne. Guarantor! Mortgagor (in Rs.} as on P s dermand natice appanded below within 60 days from the daie of receipt of the said notice together with further mterest and ather charges Office : Flat Mo, 303, Avroville | | Sugss Limited in CP 1B} Ne. 243,/ BB/ 2025 on 25th September, 2025

3 DELERsM fram ibe dafe of damand notice Hl payment/realization "'"f-""'-m.‘?rnh Pioar Mew Court, BMUT.S. | | The creditons of MYs Bhalkeshwar Sugars Limbed are Teriety called upon b sufimit thes
1 19072025 ey . 4 : . y o P e ; cad, Tg. Hubball, DIst. Dharwad | | o5 me with proof on or befors Sth October, 2025 to the interim raschuticn protessional at the
1M h Rs & 05 8511 Date: The Baorrowen' Co-Borowars! Guaranlors having failed to repay tha amount, nabos is hereby givan o e Borrower’ Co-Borrowers) _ Mob: 990629562, B618EE9190 it lictmia ekl St
| M Santoy oy Z‘E; Five L.;J:h 24-09-2025 Guaraniors and public in genaral that the undersigned has taken possession of the property described heren below in exercise of The financial creditors shall submit thair clasma with proat by electronic maans only. All pther
Kashinath Jadhav, P Time: powers confarred on himder ender sub-section (4) of Section 13 of the Act read with ruli B of the Security Interest [Enforcament) Ruses, creditors, may submittha ckaims with procf in parson, by postor by slctranic means
3130430000866 7) Mrs, Naina Eigf?tEHTlerjjgnl-Ellﬂy 04:58 PM #0072 an s nolice. - iy . # fnancial Creditor balonging 10 B ala*rss. a5 Bstad against the entry Mo, lzé;arall Indicale A=
' u A . S b of . authon rapraso ntathea from amang tha th insoh rode nals ksted
Santosh Jadhav One Only) PS_'II'I'I'II.'INIH‘. Loan Borrower/s/ Description of Demand Notice I:"I']Im 'ﬂ:;" mﬁﬁﬁﬁﬂ e Do o 4] n;.; ::t.!ﬂ_;'ﬁ'. n-n:?g.' ;.'ms._-jzg Iﬂpil'."! pm -'IIJF.'IHFIF!‘!'d nﬁ'lrEm:nr:lrlﬁen-rsr?e: :ﬂf in Eris:}ﬁ ?’“i ‘4?1
07 OssERsion ’ " pe L ¥ r Apalicable.

i due as on 17-07-2025 Account | Co-horrower's & The Mortgaged Propertiss nate | Dutstanding |o o csion|| [tPRlacn : mmmEch e 2002 392 | gbmissionof false ormisleading prooks ofclalsn shall attrast peniaiies. d/.
Description of the Propery: All thal pece and parcel of the immovable Number | Guarantars Name Amount (Rs.) | Taken T BORC H2op: cREN® BWOSY,| | pate: 25" September, 2025 Ritesh R. Mahajan
Proparty Owned & Poesessed Resdential House Property bearing 5y.00/8, 59351732 [1. Channagga  |All The Piece And Parcel Of Immovable Progerty No 30062025 R 22002005 |[tSREAT e Tederd WOt | Place: Pune ey Hassol it ) ¥ Tt e

: ; Ratis - - it e M. . J F Bhatkeshwar 5 Limited [Under CIRF
MEE?UI'II'IEI‘EEE'- to West 29 R, North to South, 33 A, Total Meusunrrg_i.mz 5'”.1 Chandappa (551431588910 Na Rs No. 136, PlotNo, 12, Area 12 Mir, B.B0439.08)- |Possession megrtmmynd ao, Sl ¥ maden Reg Mo.; IS81/1P8.002/0P hl;:t:'::JTH.‘-'!.{f;'r 1810132 AFA Valid E reghi 12 ?na_-'r
situated at Inapur Tg. and Dest Viggvapura. Hence Bounded on: East by: Dadsman X 08T = 106 Sq. Mirs, On Which House i Constrected s ﬁemaﬁr;“.aﬁé._

Properdy of Marut Wal&ar, West by: Road, North by: Propedy of Baju Knemu F i i 3 F = e : i |
2, Raeshwarl Situated At Ward No. 19, Basavan Sapewadi Town ig; AR, SoEn mEr migcdd mm

__|Jadhav, South by: Road! Property of Chandu Jadhav, Channappa  [Basavan Bagewad), Distict - Vigyapw, Kamataka- Fodiod duch ssigoczRu sow|

Whareas the Borower's! Co-Borower's! Guarantor's/ Mortgagors, mentoned harain Dodaman, (566203, And Bounded As: North : Piot No. 10, South : T, M whrinmeyd Dol

mentioned henein above in particuar and o the Public in penaral that the authorised ‘RS No 1362 ! ' ' B - e éﬂdd dand e

officer of Jana Small Finance Bank Limited haz taken possession of B propertios! . o - , - W - o et J"i'_"‘-‘l

seoured assels descrbed herein above in exercise of powers conterrad on him under BS3T2004 |1. Makpbulsab Al That Plece And Parcel OF Property VPC No. 4532, 3010672025 Rs.  |2209.2025 sodots ®oos - mozodEx @ PUBLIC NOTICE m

Section 13/4) of the said act read with Rula 8 of the saxd rules on the dates mentioned Jamadar, Ares 26x25 Sq. Fi, Sduated Al Nidomd Village, 6,85,1%.32- | Possession SONCURILINE. come BN EaNN, wsr

above. The Borowers! Co-Borrower's! Guarantor's! Martgagors mentioned hersin ? Rooshanabi  |Babafeshwar Taluk, Dsirict Vijpyapur, Kamataka- weog. |, have cha na ed

above in particular and the Public in general are hereby cautioned not b deal with the Jamadar, 566113 AndBoundedAs | East: Mamatajbi damadar, wnbon Sroyrian bEEoscHE R Eﬂﬁ”ﬂiﬂlﬂﬂ my name from

aforesaid properies/ Secured Assats and any dealings with the said properties! \West : Hasanasab Jamadar, North - Road, South: Teile "goECTFT i MagcdcHl” o , e ) y

Secured azsels will be subject ta the charge of Jana Small Finance Bank Limitad. Maibubasab R Jamadar, aoas Srchrivs BE Fadn tonchay, HEE;[I:-I |IEE“HE:3_I|1T::”;';]' En'rﬂﬂﬂﬂﬁg[ﬂm; RAHUL TUDVEKAR S.

Place: Belagavi Sd- Authorised Officer 102301104| 1. Siddappa | All The Piece And Parcel Of Property VFC No. 251, Area| 30.06.2025| s R092005| (s sod s ow ed ofort| e iost my arqinal registored parton (old name) to

Date: 28.09.2025 For Jana Small Finance Bank Limited Basanna Hadari, |50 X 28 Sg, Ft., Situated At Pedaganur Village, Ty Devar UBE6E.AY- |Possession|| |molioQam SEMEOR W EEAG |deed fe beaing regiliation No. IND- RAHUL SANJEEV

: 2. Astwini Hipparagi, District Vijayapur, Kamataka - 596127 Nerth s, Ao wmor wr' wobolm| |1-00403-2019-2020 CD No. INDD324

JANA SMALL FINANCE BANK |A Scheduled Commercial Bank) Slddagpa : House Of Gurappa Bijapur, South : House Of ﬁﬁmﬁﬁﬁ it woOwhe wom| | dated 120472075 mrespect of tand BLNo.

Registered Office: The Fairway, Ground & First Floor, Survey No.10i1, 1112 & ] (Girimallappa Jogur, West: Govt, Road, East: Govt, Road i, ek wow 14, oded hea| | 245/1 messiring 24 Acres 08 Guntas end TUDAVEKAR (new

1212B, Off Domlur, Koramangla Inner Ring Road, Mext to EGL Business Park, , - = : _ Ay e % and BLNo, 2467 measuring 07 Acres - R

Challaghatta, Bangalore-560071 The Barrower! Ca-bormawears! Guearantors in paricular and the publbs in geaneral is beraby caulionad nol b deal with the proparty and any mROS Hrnn T, 00 Gutas sfuated &l Hargagl village ﬂﬂITIE.} 1|,|'11’,:|E .Elﬂ'l[‘l avit

- ' dealings wilh tha praparly will be subject ko the charge of IDFC First Bank Limited [erstwhile Capital First Limited and amalgamatad g sheed oo cinsde Suded| | g Ind Talda O ﬁ],-gg-,-g.;}%ﬁ | have b f N {3 s i E A
P with IDFC Bank Limited) for 2n amount mentionad in the demand nolice ogethar wilh furthar inbera st and olher changes from the date of mE Eo8 onled, Jebaioh i mendex | | lodged comalaint through onlme website elore NO f]lr fl. 9. A
0 SOUTH WESTERN RAILWAY demand notice ill paymentrealization. IRT puitidd wom mesorzmatens| | 0f Police Unit Viayapur Lost Repart No. Kallimani Ee|ag avi
The undersignad, an behall of the Pressdent of India, Invies E-Tenders [IREPS) for Sdl- =arads, m;'d:mﬂq, umrmaard| | 181730072025 for the lost of original i 1
the following works: Authorised Officar|  |eaes apebers 3 l]anlhnu deed. Mow | wants 1o gt Loan dated : 26.09.2025
E-(IREPS) Tender Notice No. 31 UBL 2025-26 Dated: 19-09-2025 : Fi rom Canara Bank to mortgage the certified

— e e Date : 22.09.2025 IDFG First Bank Limited | | 2v . sodienmay cogy of this partiion UEEU_%FM bl

st  MNameofWork I__ﬁ??_ﬁ;}fﬁ[‘fw Place : Vijayapur, Karnataka {erstwhile Capital First Limited and amalgamated with IDFC Bank Limited) nmed 17-9-2015 find It infiorm 15 bedow mentined Contact|  REAL ESTATE

1 | Hubballi Division :- Proposed extansion of comgpound wall, Rs. 2,34,00,851/- R Number: 3902580931.
conalruction of 10m height firng rangs protecton wall, cadsis vehicles and Fucks { B FUR SALE
parking shed, laying of road frem Armoury budding 1o wesl gate and diversian road QuoteExpress IF YOU’RE GOING THROUGH HELL, KEEP (CHANGEOFMAME =~ |
from wesigate at RPF resenve lines at Hulbballi, (Maintenance period & Months) GO'NG Y WINSTON CHURCHILL -

2 | Hubballl Diwisien - Masdenance of Track inAssistant | Rs. 8,81,66,176/- CHANGE OF NAME & DATE m
Divisioaal Enginess/CentraliHubballl jurisdiclion in Hubball-Gadag UP and 08| | JANA SMALL FINANCE BANK | Registered Office: The Fairway, Ground & First Floor, Survey No.10/, 11/2 & 12/28, Off Domlur, OF BIRTH CORRECTION COMMERCIAL PREMISES
lings m Gadag-Badami UP & DN kines mcluding Gadag By pass, Karajgi-South k Seheduisd Commamst bankd | Koramangla Inner Ring Road, Next to EGL Business Park, Challaghatta, Bangalore-560071. |, BHIMAVVA, Mother of Army No. with / without E}&'Flﬂﬂﬂd
Hubbalfi {KJS-SUBL) UP & DN fines for & period of One year. 2812219FP, Rank: HAV, Name: . i

3 (Wbl Diviaion 2L ords - Vasco De-Gar. Pronoiad R 399,50 370" DEMAND NOTICE UNDER SECTION 1 3{2} OF SARFAESI ACT, 2002. PRAKASH B. TALAWAR, Unit Pre-lease with Multinational
replacormnent of tha Foot Over Brdge [CLR-54A] a1 Km, 24/300-400 at Casflarock Whereas you the below mentioned Bormowsr's, Co-Borrower's, Guaranior's and Morgagars have avalled loans from Jana Small Finance Bank Limited, by morigaging your 11 MARATHA LI, presently residing at Patayardhan J_E'_H'I]IJL
[CLR) yard in Londa-Vasco-Da-Gama Section. immavable properties. Conseguent o defaull committed by you all, your loan account has been cassified as Non-parforming Assat, whereas Jana Small Finance Bank At Mohare, Post: Deshanur Tehsit: Adarsh Nagar, Belagawi, Area:

4 | Hubballi Division : - Proposad short shunting neck in | Ra. 4 T01.279-| [Limited being a secured creditor under the Act, and in exercisa of the powers confamed under section 13(2) of the said Act read with rue 2 of Security Interast (Enfoecement) Bailhongal, Dist: Belagavi, Karnataka 2750 Sq.it. and also for Sale
Castlerock (CLR) vard at Vasco-Da-Gama (VSG) end. Rules 2002, =ssued Demand notice caling upon the Borower's! Co-Bomower's’ Guerantor's! Mongagors as menficned in colemn No.2 o repay the eamount mentioned in the State - 531147, have changed my 2005 Sqﬁ GrFr B.C Nagar

5 | Hubballi Division- Proposed Censtruction of Station Buading | Rs. 2.39,11 476/- nolices with future interest thereon within 60 days from the date of nofice, but the nofices could nof be served on some of them for vanous reasons. Mame from BHIMAYVA to BHIMAVYA Samhha'i H{I-E.ﬂl Ti.lal.cwadi :
fincluding. 5M Foom, |PS Room, Maintsnance Room, elc) at 03 Stations| |g.| Mame of Borrower' | Loan Account Date of NPA Amount Dug BASAPPA TALAWAR and Date of I ! '
[Caranzol, Dudhsagarand Sonalium Statons. ) I Co-Borrower/ Mo. & Loan Details of the Security to be enforced & Demand I B i Birth from 05/12/1978 to 15/03/1973 Belgaum, Both Ground Floor

& | Hubballi Division- Proposed constructonof storerooms of | Re.18,48,121)- : | Guarantor! Morigagor Amount ’ : : _ Notice date _ a5 par Aadhar Card & vide Affidavit with 1 Basement Car Park &
size 5x10mis al SSE/E/G maintenance at Hosapete, 1) Mr. Prakash | Loan Account | Morigaged Immovable Froperty: Al that piece and parcel of the Property beaning | Rs.7.83,010.63 No. IN-KAS2857315636355K sworn Generator area each.
Seniar Divisional Engineer/Cenlral Hubball Jurisdiction Rohini Prakash 45399430000640 |East West 3657607 Mirs x Morth Scuth 15.544831 Mirs = 56.856636. Plinth areal 01-09-2025 | Eighly Thvee Thousand Laddigatti, Bailhangal on 24.09.2025 ﬂa": HEEE” ﬂduzﬁ ]

- I 453994 10000545 | 46.823112 sfusled at Basavaeshwar Nagar, Hunchanatli, Peerarwadi Taiuka & Dist.| Demand | T J Sikty Th : A e
Last date for submission of bids:Upte 11:00 Hrs. on 17-10-2025 % ME"‘”H;}M : Loan Amount; | Belagayi within the limits of TP Peeranwadi and within the Junisdiction of Sub Registrar| Notice Date: | ' ﬁ;iﬁ 'E;{ﬂ e
2 . i : ; Rs.5,00,000/- |Belagavi and Bounded as under: To the East: Road, To the West: Road, To the| 24.09.2025 : CHANGE OF NAME & DATE
e Ty N e e Ningappa Sanadl | pq'3 79500 | North: Drupanth Mishra, To the South: Irappa Halaken | G 2 0 1092065 OF BIRTH CORRECTION TOUCH =3
' T ol i FIMEI-DE:IEE ?:; 2 . Mortgaged Immovable Property: All thal piecs and parcel of the immovabls 0 r— Rs.4,62,809.80 |, BASAPPA, Father of Army No. THE STORY. |1.,;'|-':.ri_-o.
! :::;:Irlclmﬁ?%};:mmmaummnalmn:.u;mms " = 1) Mr. Shivakumar | Loan Account No. | property owned & possessed the Residentsl House Propery bearing Sy 10/P ;fﬂzm' | (Rupee Four Lakh Sixty 2812219P, Rank: HAV, Name: TWILLToucH | EY DR ECS
T it ok ——— . Eagali, 2) Mrs. 1130430000432 | situsted af Bommanahalli Vikage, Tg. & Dist, Vilayapura measunng 30 X 40 Total Déring Twa Thousand Eight PRAKASH B. TALAWAR, Unit ?DUI I ! — ] —

2 HI.IFII}B||| lesdun-&f};:-!r-:u{ ballast at Kahem Deapot in Senior T“FIS. 4,94 54,863/~ Sanganabasawwa Loan Amount; |measuning 1,200 Sg.feet Hence bounded on Hence Bounded on; On the East: Hnﬂm?-ala' Hundred Mine and 11 MARATHA LI, presently residing
Divisicnal Engineer West/Hubbak Junsdiction Madar Re.4,76.000~ |Propery of Jagadish Bagaf, On the West: Road, On the North: Road, On the| o4 ng sgas | Eignty Pasa Orily) At Mahare, Post: Deshanur, Tehsi:

3 | Hubballi Division- Supply of ballast t Longa Depotin Senior |_Rs.88683308-) | | | ~~ |South:Properyof ShivappaTalaver. | """ | dusason 21-03-2025 Railhonga), Dist Belagavi, Karataka
Divislonal Engineer MWast'Hubball Junisdiction Notice = therefore given to the Bomowen! Co-Borower) Guarantor & Morigagor 35 mentoned in Column No2. caling upan them to make payment of the aggregate amount as shawn State - 591147, have changed my

Last date for submission of bids:Upto 11:00 Hrs. on 24-10-2025 I column ko, against all the respaciive Borower’ Co-Boerower within 60 days of Publicabon of this nolica as the said amount |s found payable in relalion b3 he raspective loan Mame from BASAPPA to BASAPPA
For details log on: wew.ireps.gov.in account as an the date shawn in Colema Ne. 6, |t 1s made clear that if the aggregate amount togesher with fulure interest and gther amounts which may become payabie dill the dale TALAWAR and Date of Birth from
Senior Divisional Engineer ICo-Ordination of payment, is not paid, Jana Small Finance Bank Limited shal be consirained io take approgriate action for enforcement of security inferest upan properties ag described in Column 04/06/1972 to 01/01/1963 as per
PLURR 28R IPRSWREIII5TR Hiksbaili Mo4. Please nota that thiz publicalion (& made wilhoul prajudics (0 such rights and remedies as are avaifabla 1o Jana Small Finance Bank Limited against the Bomowers! Aadnar Card & vide Affidavit Mo,
Dewnload the UTS Mobde App from Google Play Store for Co-Barewer's! Guaraniors! Mortgagaors of the said firanciais under the faw, you are furlher reguesled to nole thal as per section 13(13) of the said acl, you are resirained! IN-KAS2B5B52340067T5X swam
gase of booking of unreserved fickels prohibited from dispasing of or dealing wish the above secunty or transfernng by way of salke, lease or oiherwize of the sacured asset withaut pnor consent of Secured Cradifor, beforg Advocate & Motary 5, B, &
[§] South Western Rallway - SWR | B swrRLY | 3 swRalLWAYHQ | @ sw_railways Date: 28.089.2025, Place: Balagavi Sdi- Authorisad Officer, For Jana Small Financa Bank Limited Laddigatti, Ballhongal on 24,00,2025 s.‘:maulu-hamalﬂmLumrmﬁ

epaper.newindianexpress.ﬂﬂm. .
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FBI sacks agents seen kneeling with protesters after George Floyd’s death

WASHINGTON

THE FBI has fired agents who
were photographed kneeling
during a racial justice protest
in Washington that followed
the 2020 death of George Floyd
at the hands of Minneapolis po-
lice officers, three people famil-
iar with the matter said Friday.
The bureau last spring had re-
assigned the agents but has

since fired them, said the peo-
ple, who insisted on anonymity
to discuss personnel matters
with The Associated Press.

The number of FBI employ-
ees terminated was not imme-
diately clear, but two people
said it was roughly 20.

The photographs at issue
showed a group of agents tak-
ing the knee during one of the
demonstrations following the

Drone sightin
raisealarmat

Danish milita

facilities

BERLIN

THE Danish defense ministry
said on Saturday that “drones
have been observed at several
of Danish defense facilities”
overnight Friday into Saturday:.
The renewed drone sightings
come after there were several
drone sightings in the Nordic
country earlier this week, with
some of them temporarily shut-
ting down Danish airports.

Several local media reported
that one or more drones were
seen near or above the military
Karup Air Base, which is Den-
mark’s biggest military base.

The Defense ministry refused
to confirm the sighting at Karup
or elsewhere and said that “for
reasons of operational security
and the ongoing investigation,
the Defense Command Den-
mark does not wish to elaborate
further on drone sightings.”

The ministry clarified later
to public broadcaster DR that
reports of additional drone ac-
tivity at Skrydstrup Air Base
and the Jutland Dragoon Regi-
ment referred to sightings that
did not occur overnight from
Friday to Saturday.

Its earlier statement seemed
to imply that timing and was
widely reported. The ministry
could not be reached immedi-
ately for confirmation, but a
press release on its website re-
ferring to the incidents at the
base and barracks was dated
Thursday — though it did not
directly confirm the sightings
took place that day.

Tensions have been running
high in Denmark in recent days
after various drone activity, and

Pionegaarden military site near Dragor
on the Oresund coast, overlooking the
sea between Sweden | ap

hundreds of possible sightings
reported by concerned citizens
could not officially be con-
firmed. Nonetheless, the public
has been asked to report all sus-
picious activity to police.

On Saturday, DR and several
other local media reported that
in Karup, there were drones in
the air both inside and outside
the fence of the air base at
around 8 pm on Friday, quoting
Simon Skelkjeer, the duty man-
ager at the Central and West
Jutland Police.

DR said that for a period of
time the airspace was closed to
civil air traffic, but that did not
have much practical signifi-
cance as there is currently no
civil aviation in Karup.

The repeated unexplained
drone activity, including over
four Danish airports over-
night Wednesday into Thurs-
day and a similar incident at
Copenhagen Airport, has
raised concerns about securi-
ty in northern Europe amid
suspected growing Russian
aggression.

Flights were grounded in the
Danish capital for hours on
Monday night.

Don asks top court to uphold
birthright citizenship curbs

WASHINGTON

US President Donald Trump’s
administration is asking the
Supreme Court to uphold his
birthright citizenship order de-
claring that children born to
parents who are in the United
States illegally or temporarily
are not American citizens.

The appeal, shared with The
Associated Press on Saturday,
sets in motion a process at the
high court that could lead to a de-
finitive ruling from the justices
by early summer on whether the
citizenship restrictions are
constitutional.

ASIA MATTERS

Lower-court judges have so
far blocked them from taking ef-
fect anywhere. The Republican
administration is not asking
the court to let the restrictions
take effect before it rules. The
Justice Department’s petition
has been shared with lawyers
for parties challenging the or-
der, but is not yet docketed at
the Supreme Court. The lower
court’s decisions invalidated a
policy of prime importance to
the president and his adminis-
tration in a manner that un-
dermines our border security;’
Solicitor General D John Sau-
er wrote. AP

STUDENTS TO GUIDE ANTI-BULLYING BILL

Education Minister Fadhlina Sidek said the Ministry of Education will
consider input from primary and secondary students in drafting the
Anti-Bullying Bill. The move aims to reflect the views of those most
affected by bullying. MOE is also investigating a serious bullying case
involving a 14-year-old girl showing trauma and self-harm.

70% RIVERS POLLUTED, ACTION SOUGHT

Environment Ministry reported that 70.7% of rivers monitored in the first half of 2025 are
moderately polluted, with contamination found at all sites in several provinces. Only 29.3% of
rivers, mainly in upper reaches, met quality standards. Five major river basins show worsening
pollution trends. Environment Minister Hanif Faisol Nurofiq emphasised the need for River
Water Quality Protection Plans, but only three have been completed. He urged local
governments to act, calling for coordinated efforts to restore clean, safe rivers and safeguard

citizens’ right to a healthy environment.

HEAVY GUNFIRE EXCHANGED AT BORDER AGAIN

Thai and Cambodian forces exchanged heavy gunfire and grenades at Chong An Ma in Ban
Nam Yuen district, Ubon Ratchathani, on Saturday. Cambodian troops reportedly opened
fire using hand-held machine guns, prompting Thai forces to return fire. The clash escalated
as Cambodian soldiers launched grenades into Thai positions, with Thai forces responding.
Authorities say the situation is ongoing, and further details remain under investigation. The
incident highlights rising tensions along the Thailand-Cambodia border.

May 2020 killing of Floyd, a
death that led to a national
reckoning over policing and ra-
cial injustice and sparked wide-
spread anger after millions of
people saw video of the arrest.

The kneeling had angered
some in the FBI but was also
understood as a possible de-es-
calation tactic during a period
of protests. The FBI Agents As-
sociation confirmed in a state-

EXPRESS READ

Saudi pact
‘formalised’
transactional
ties: Pak

Islamabad: Pakistan’s
Defence Minister Khawaja
Asif has said that the
recently signed strategic
mutual defence pact with
Saudi Arabia has
‘formalised’ a relationship
between the two countries
that was previously “a bit
transactional”. Pakistan
and Saudi Arabia last week
signed the “Strategic
Mutual Defence Agreement”
in Riyadh, pledging that any
attack on either country
would be treated as an “act
of aggression against both”.

Officers kneel with protesters over
George Floyd's death on June 4, 2020 | ap

ment late Friday that more
than a dozen agents had been
fired, including military veter-
ans with additional statutory
protections, and condemned
the move as unlawful. It called
on Congress to investigate and
said the firings were another
indication of FBI Director
Kash Patel’s disregard for the
legal rights of bureau
employees.

“As Director Patel has repeat-
edly stated, nobody is above the
law,” the agents association
said. “But rather than provid-
ing these agents with fair treat-
ment and due process, Patel
chose to again violate the law
by ignoring these agents’ con-
stitutional and legal rights in-
stead of following the requisite
process.” An FBI spokesman
declined to comment Friday.

The firings come amid a
broader personnel purge at the
bureau as Patel works to re-
shape the nation’s premier fed-
eral law enforcement agency.

Five agents and top-level ex-
ecutives were known to have
been summarily fired last
month in a wave of ousters that
current and former officials
say has contributed to declin-
ing morale. AP

Lavrov defends Russia-Ukraine war at UN

UNITED NATIONS

RUSSIA gets the microphone at
the UN world leaders’ meeting
on Saturday, three years into an
invasion of Ukraine that the in-
ternational community has
broadly deplored and a that
powerful member newly says
UKkraine can repel.

Russian Foreign Minister
Sergey Lavrov is due to give his
country’s address at the Gen-
eral Assembly, four days after
US President Donald Trump
said he believed Ukraine can
win back all the territory it has
lost to Russia. It was a notable
tone shift from a US leader who
had previously suggested
Ukraine would need to make
some concessions and could

never reclaim all the areas Rus-
sia has occupied since seizing
the Crimean Peninsula in 2014
and launching a full-scale inva-
sion in 2022.

Just three weeks earlier, Rus-
sian President Vladimir Putin
said his country and the US had
a “mutual understanding” and
that Trump’s administration
“is listening to us.”

Trump’s new view came af-
ter he met with Ukrainian
President Volodymyr Zelen-
skyy on the sidelines of Gen-
eral Assembly Tuesday — sev-
en months after a televised
blow-up between the two in the
Oval Office. This time, the
doors were closed, and the ten-
or was evidently different — “a
good meeting,” as Zelenskyy

Syrian FM Asaad al-Shaibani meets
Russian FM Sergey Lavrov at the UNGA
80th session in Seoul | ap

described it in his assembly
speech the next day. For the
fourth year in a row, Zelenskyy
appealed to the gathering of
presidents, prime ministers
and other top officials to get
Russia out of his country —

and warned that inaction would
put other countries at risk.
“Ukraine is only the first,” he
said. Unauthorised flights into
NATOQ'’s airspace — intrusions
blamed on Russia— have raised
alarm around Europe in recent
weeks, particularly after NATO
jets downed drones over Poland
and Estonia said Russian fight-
er jets flew into its territory
and lingered for 12 minutes.
Russia denied that its planes
entered Estonian airspace and
said the drones didn’t target Po-
land, with Moscow’s ally Bela-
rus maintaining that Ukraini-
an signal-jamming sent the
devices off-course. European
leaders view the incidents as
deliberate provocations to test
NATO’s response. AP

Day after Bibi’s

UN snub, airstrikes,
shooting kill at least 44
people in Gaza

DEIR AL-BALAH

ISRAELI strikes and gunfire killed at least 44
people across Gaza, health officials said Satur-
day, as international pressure grows for a
ceasefire but Israel’s leader remains defiant
about continuing the war.

Among the dead were nine from the same
family in a house in the Nuseirat refugee camp,
according to staff at Al-Awda Hospital, where
the bodies were brought. Five others were
killed when a strike hit a tent for the displaced,
according to Nasser Hospital, which received
the dead. Israel’s army said they were not
aware of anyone being killed by gunfire Satur-
day in southern Gaza, and didn’t provide im-
mediate comment about the airstrikes.

The director of Shifa Hospital in Gaza City
told The Associated Press that medical teams
there were concerned about Israeli “tanks ap-
proaching the vicinity of the hospital,” re-
stricting access to the facility where 159 pa-
tients are being treated.

“The bombardment has not stopped for a
single moment,” Dr Mohamed Selmiya said.
He added that 14 premature babies were treat-
ed in incubators in Helou Hospital, though the
head of neonatal intensive care there, Dr Nass-
er Bulbul, has said that facility’s main gate
was closed because of drones flying over the
building. Netanyahu and Trump scheduled to
meet as pressure grows The attacks came
hours after a defiant Israeli Prime Minister
Benjamin Netanyahu told fellow world leaders
at the UN General Assembly Friday that his
nation “must finish the job” against Hamas in
Gaza. Netanyahu’s words, aimed as much at
his increasingly divided domestic audience as
the global one, began after dozens of delegates
from multiple nations walked out of the UN
General Assembly hall en masse on Friday
morning as he began speaking. AP
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People walk with bags of humanitarian aid they received
at a distribution centre run by the US and Israeli-backed
GHF in Nuseirat in the central Gaza Strip | arp

PUBLIC NOTICE
CHANGEOFNAME

CHANGE OF NAME

l. SAYEDUNNISSA BEGUM

|05 me |
R/O Plot Ne 29, Near DSC Mess,
Bital Colomy, Chidn Road, Badar -
585403 Kamaaka State.

Have changed my name as
SAIYADUNISA BEGUM
[New Namt)

Wide affidavit Dated: 27-09-2025
Swom before Notary & Advocate
Sikenpure Maruti at Bidar,

IDFC FIRST Bank Limited
{erstwhile Capital First Limited and
amalgamated with IDFC Bank Limited)
CIN : LEST10TMZD14PLCOSTTE2
Rogistered Office: KREM Towers, 8" Floor, Harrington Read,

Chatpet, Chennal-G00031. TEL: +31 44 4564 4000 | FAX: =91 44 4564 4022,

APPENDIX IV [Rule 8(1)]
POSSESSION NOTICE (For immovable property)
Yhereas the undersigned being the Authorsed Officer of the IDFC FIRST Bank Limited

ierstwhile Capifal First Limited and amalgamatad with [DFC Bank Limited) inder tha
Securitization and Reconsiruction of Finencial Assets and Enforcament of Secunty
InterastAcl, 2002 and in exercse of powers confarmed under sechion 13012) read with rda
3 of the Securty Interesl (Enforcarment) Rules, 2002 wssued a damand nolice dataed
14,06.2025 cafing upon the borrower, co-Domowers and guaranions 1, HANAMANTHA
BHIYAPPA POOUERE, 2. MANJULA HAMAMANTHA POOJERI, 1o regay the amscunl
mentioned in the nobice bemg Rs, 2.85044.00/ (Rupees Two Lakh Eighty Five
Thousand Farty Four Only) 3z on 13.06.2025 within 80 days from the date of receipt of
fhasad Dasmand nolica.
The borrowars having failed (o repay theamount, nofice (s hareby given Lo the Dormossr
arvd 1he public in genere! thad the undersigned has laken Possession of the praperdy
described hergin below in exercse of powers canferrad on him undar sub - section €] of
saction 13 of Aok read wilth nule 3 of the Sacurity Inberest(Enforcament) Rules, 2002 on this
23" day of SEP 2025.
The bomowers in padicuiar and the public in general i hereby cautionad not b deal with
the property and any dealings with the prapeny will be subject & the chargs of THE IDFC
FIRST Bank Limited (erstwhile Capital First Limited and amalgamated with IDFC
Bank Limited) for an amount of Rs.2,85,044.000- {(Rupees Two Lakh Elghly Five
Thousand Forty Fowr Only] and intarest hergan,
The bamawar's atiention i invied 1o prowisions of sub - Section (8) O Secton 13 of ta
Aet inrespest of e avadabls, bo redeem the secured assels

Description of the Immovable properties
A1 The Prece OfParcel Of Propesty Mo VPC Mo, 21751 And E<swasho Mo, 1507001 03201100035,
Area 12490 5q. Mirs, Siused Al Seekalwadi Viflage, Tqo Basavan Bagewad,
Vijgyapura, Kamataka-386201, And Bouonded As: Morth : Road, South : Yallavva
Karivappa Madar, West: Aminappa S Hunakunti, East : Road

IDFC FIRST
Bank

]

Sdi-

Authaorised Officer

IDFC First Bank Limited

(erstwhile Capital First Limited and
amalgamated with IDFC Bank Limitad)

Date - 23-09-2025
Place : KARNATAKA
Loan Account No ; 502B0ET7S

FOR THE ATTENTION OF THE CREDITORS OF
M/5 BHALKESHWAR SUGARS LIMITED

FORM A

PUBLIC ANNOUNCEMENT
(Lindfer Reguladion € of ife Msolvency and Bankruglicy Boand of Ingla
fsolvancy Resofulinn Pracess Moy Corpovats Parsons) Regwlatians, 2016)

o ) ] RELEVANT FARTICULARS o
1 | Mame of corpomie detior . M/s Btmilostvnr Gugirs Limiterd
2 | Date Of nodrpieion of conporats deblte. 204 June, 2000
3. | Authorty under wnich copoeata cetroe | Rol Bangaom
B ool |/ registened
4. | Comonmte foentiy Ma. / Umhed Lisbilty
lferifcation o of comonte detior
5. | Address of the egamed offios and
sl offics (F ary) of corporate

TSR FAROOPLLOETIE

Reglstered Dffice: Bhalkl, Taluka Bhalkl Deind
Butar, Kamataka, Incia - S86358

cheblior v e Ee il Dhtey arepiliatoe o0 the WICA
porisd of the Conponate Delvinn
6. |Insohercy commensement din n " 25th Septomber, 2035 :
| respent of eovpoeahs dibinn | _
7 | Estimated date of dosime of rechengy’  24th March, 2026
| e i e
a Mame and |E;|'.!,I'51]'EI|J:4'I numbEr of the Ritash R, Mahajan

Insokenty professiimal acling & inteim
| e Rion prfessioral

a. | Address and email of the imfenm
et e prokesional s regedered
wih tha Hogd

10, | Ackdre=zs amidd g rrenl 1t b Lesend Tor
Comeapordencs with the miedm
|resoiubon profossional _ Emalk 5cmEgmailoom

11 | Lasd date S sofresion of deers ey Cetinbey, 2075

12, | Classes of creditons, [T any, under dalse | 1he clags of Credioes. colld not D8 Becensned &

281 Regisirtion hia
Budress: Dovgin, B 203, 2nd Ao, Gareshmea,
Sinhgad Road, Pure - 411 (00, Makanreabies

| Emalk rreshmaheisncs@emailcom
Bddress Do, B 20A, Znd Floon, Ganeshrmas
Sinhgad Foad, Pure - 411 030, Malareshia

) 4 sLatrsection (B of section 21 1hisi stayse.
eaarisined by the imaim nesclubon
oinssore

13, [hames of Irsohvency Prfessoras Pl ApicabR

kerifed o act a5 Authorsed
Fepresentatiee of cnedioes in & ol
| e nanmes for each dass) |
14, | () Relesarm Formes and Wiatbrkc bt ivbd goreiny bomoy'dowmlonds
Prrsical Adcress: fe menbioned hersiraboss
uneder Seial Mo, 10
b Desais of authonmes repressEnteess Nob dppdcible
ame pvalabee ot

Mofice 15 haretny puen that the Matang I'fl:-T.|:.'|r.:|-'|.'|-.-.- Tribuanal, Hr‘ﬂE_ﬂlllrl. Banch hasordersd
Lhe cammencerment of a corparede insoivendy resalution process of the My s Bhalkeshwar
Sugars Limitad in CP (18] MNe. 243/BE/ /2025 on 25th Seplamber, 2025,

The crestditors of MySs Bhalkeshwar Sugars Limbted are barety Galled wpon b Sufimit thes
claima with proal on or before 94h Detober, 2025 10 1he interim frescdullon professional atthe
Bddress mantioned apainstantry Mo, L

The financial sreditars ahall aubsrit thair clesms with groal by elecironic imaans only, Al elhes
cresfitors migy submit tha ciaims wath prootin parson, by post or By esactianic magns

A lmarcial Craditor belonging 10 & class, 85 Bted against the antry No. 12, shall indicale is
chieca of suthosizad rapresantatng TFom amang tha thiee Insohaniy professaonsis bstad
apminst entry Nod3 to-act a5 authorised representative of the cless m Farm GA - Mot
Apslicalble.

Submission of false or miskeading proofs of claim shall attract penaities.

Date: 28 Septembear, 2025
Pla = pt / Imterim Resolution Professional
o Pun For M;/s Bhafheshwar Sugars Limited (Undar CIRF)

Sdy-
Ritesh R. Mahajan

Feg Mo.: BB P00 TP-ROO0ER 200 T- 18, 10132 AFA Valid up to = 3113 2025
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Repco Home Finance Limited

Kalaburagi Branch: M MNo 1-102/4/5F-283, Second Floor,
Kandoor Mall, BVP Circle, Halabwrsglh-585102

E - AUCTION SALE NOTICE
Sale of Immevable Properies Mortgaged to Repea Home Finanee Lid, Under Securitisabion and
Reconstruction of Financisl Assets Ard Enforcement of Securify Inberest Act 200

Whensas [he klewirg Borowess and Co-Barowers have bammaed manigs ram Repco Moma Finance
Limited, Kalaburags Branch and M celais ol e Labily is leemishid hemsonder, Whenss he
Cormpany has issued Matis undar SARFAZSIACT and the Authorised Officer has taken Prasession of
ihe morigaged propenies and imsued 3 Notice oo ihe dates mentioned below and the Corrgany now has
decidad to sall the properlies under Section 8 end B of the Securily Irtarest {Enforcament) Rufes 2002,
“#A5 iz where is condition™ and “As i what is condifion”

1= 8 ¥ ] b | ] 1.l 111

ad auto exte aTilE =

Last Date & Time for submitting E-Tenders : 10.11.2025, 4.00 p.m,

Mol Borrower Mabammad Yusul, 5'oMeMainodding Co-Borrower: Mrs Mehaboohi,
Wie e Mahmmad Yusul, Guadanbor: MrJibbar Ahmed, S0 MrChitasal, Derand Motios Dale
28.03.202%; Arrcun| chined 25 par Demand Notce (Account Mo, 1751860000393 ¥ 13,68,154/- 435 on
B0 2022 |cgethar with Turmef inlenésd, cosls and expertes; Possession Teken Dale: 26072025,
Preser Qulstanding Amound: $21,86,0780- a5 on 15.09.2025

DESCRIPTION OF PROPERTY: Al thal piece and parcel of immovable propsrdy Plot
Bizarng Ma 36, TMC Ma.2-4- 142138 meatiring 912 So.M4rs tolally measuring 108 5q.Mbrs sitdalig
In By Mo T4, situated af Sakera Cobomy Asar Mohalla K Nagasn Tg Chittapur Dist Malabaragi wilh
the foloverg boimcartes: East; Plot o5, West: Plol Bo 37, Rorth ;8 mirwics Bread, Sauth: Plat Kod 3
s e 2,26,500 TR * 25000
5.Mo.k- Bomower: MrAAbdul Rahesm. 5ioM:Ehaja, Co-Barrower: Mrs.Shaikih Hina Anjum,
Sin M Ahdul Rehoam, Guarantor: MrYaseem Miya, Sfo.MrPasha Mia: Demand Nofice Date:
24032023 Aol claimad s par Domand Mobice {Account Mo, 1T51ETO00RTE) T 24 B0, 324 a5 on
23032023 \ogefhar with furthar inlerest, cosls and expenses; Possessian Teken Data: 05005023,
Presesit Cutstanding Amourd: T 56,89,011-a5 on 19.05.2025.

DESCRIPTION OF PROPERTY: Al pece and parcel of H Mo 11-18147224 coratruciad on
Plot Mo AT measuring 40'«80°=2400 =q.ft plinth area 533 situated in Sy No.113 of Brahampur
Vidhya Nagar T & Dist: Kalaburgi with the Tolowing boundares: East- Plal Mo 1B, West: Plalha 16,

ceth - Piad Mo 12, South 20 wide Bgad
Mirimum Bid ]
EaIas!II nm’ |I'i:'!l'=:IEI'I||7':I'I'r]u|| T T5.000

W EM Do of
Besern Prica|
ForE-Aucion procadure. plocss contact for Mis,C1 india Pyt Ltd., MrPrabakaran- T4182-81709
Forinspecton ol the propesty (he inlending Bidders may contac the Branch Head, Repeo Home Flnance
Lim#ed, Kalsburags Brameh an gl working days betegen 10.a.m & 5 pm. Contact Mos. 0647 2-265553
& BOBa0 ZERED.

Dt 23,009,205

fushorised Officer, Ropoo Home Finance Limited

POSSESSION NOTICE

Whergas, the authorzed officer of Jama Small Finance Bank Limited under the
Secumization And Reconstruction of Finenciad Assets And Enforcement OF Security
Intarast Act, 2002 and in exercse of powers confermad under section 13 (2} read with
rule- 3 of the Security Interest (Enforcement) Rules 2002 issued demand notices to the
bomowears) Co-bormowersis) cafing upon ihe bomowers o repay the amount men-
lioned against the respective namas tegather with Inlarest thereon al the applicable
raies as mendicmad in the said motices wilhin &0 days from e date of recespt of the said
rodices, along with fuure inlerest a5 appiceble incidental expansas, cosls, charmes eic
incurred till the date of payment andior reasation.

sr Borrowar! 13{2) Notice Date/ | Date/ Time
N : Loan No. Co-Borrower/ Outstanding Due | & Type of
B Guarantor Mortgagor (in Rs.} as on Possession
1 1) Mr. Mahadey, 18.05.2025 Date:
11760620001 441 Alsa at Rs.E.DU.E!E!.Eu _ 25—1]9-2!?25
' [Rupees Flva Lakh Six Tima:
& Mis. Chaminar Bidar ! - ' :
TTRO410001257 Hundred Ninefy Ning 12:00 PM
Transport, and Eighty Paisa Only) | Symbalic
2) Mrs. Chatura Bal | due as on 15-05-2025 |Possession

Description of the Property; Al that piece and parcel of the immovable Property
ownad and possessed self-acquired Residential Houss assigned with GP Mo 242,
beanng E-Swatling Mo, 150600302100332007Y, sdmeasuring Easi-West 15 Melers
and Norih-South: 50 Beler, equivaient o total Area 11148 Sg.meber, situated a
Rudnoor Village in Madchapur Gram Panchayat in Bhalki Tg. & Dist. Bidar, Having
the following Boundaries: East by: Amtanna, West by: Nanoroe, Morih by:
Road, South by Azimaddin,

: 15,07.2025 —
Rs.2,36,628.58 (Rupees | oe ng 2no5
1} Mr. Laxman, Two Lakh Thirly Six Tima-
31760530000126 Thousand Six Hundred ey
EJ Mrs, TEmema T'l'iﬂm.fp' Elgh.l and Frf!.-ﬁ' 11:10 A-M
Eight Paisa Onty) | Symbolic
due a5 on 13-07-2025 |Possession

Descrption of the Property: All that pece and parcel of the immovable
propery owned and possessad of Residential Beanng House, GPNo W3 &
E-swallin Mo, 150600400500320068, Admeasuring Eas! loWast: 7 .62 meter and
North io South: 38,7336 Meters & Total Admeasuning: 74,32 Sq.metsrs, sifuaied
al Village Atwal Gram Panchayal Kapadapur [A) Tg. Disl Bidar. Having the
following Boundaries: East: CC Road, West: House of Meenakumar, Morth:
Housa of Fifa, South: House of Bheem Rao

3 10.07.2025

1) Mrs. Sunitha, | Rs.5.95,305.94 (Rupees EEJI[;!FF;EIEE
I1TE94 30000444 Also at: Mis. Prabhu Five Lakh Ninzty Five Tine:
& H: Thousand Three 02:40 F’,M
1769410001020 Medical, Hundred Five and e
2) Mr. Pappu Kumar | Mirety Four Paisa Only) EFmMI_E
due as on 08-07-2025 |Possession

Description of the Property: Al fhat pece and parcel of the immovable property
ownad and possessed of Residential Bearng GP Mo.2T2M, ils E-Swatina Mo,
150600402800221856, Which i Admeaswring Easi-West; 4.572  Meler,
Nomh-South: 11,377 Melers, Total Area 59.56 Sg.maters, which (2 Arizan EEnd
Sy.MNo 117" GP Amlapur situated al Gomalli, B Taluk Bidar, Distdcl Bidar and the
seme i Bounded as under: To the East: Nagappa Ehimanna, To the Wesk:
Road, To the North: Lalitha Giridhar, To the South: Muralidhar Annarao

Whereas the Borower's! Co-Bormower's! Guarantor's’ Mortgagoss, menfoned hersin
above have failed o repay the amounts due, nobice & hereby given to'the Borrower's
menkonad herein above in partcidar and bo the Poblic in general that the authorsed
officer of Jana Small Finance Bank Limited has taken possession of the properties!
secured assels descrbed herain above in exercise of powers conferrad an hirn under
Sechion 13(4) of the sad act read with Rule & of the sz rules on the dates menbioned
above. The Borrower's! Co-Borower's! Guaraniors! Morgagors mentioned hersin
above in paricular and the Public in genaral are hereby caubioned not i deal with the
aforesaid properies’ Secured Assels and any dealings with the said properfies!
Secured assels will be subject ko the change of Jana Small Finance Bank Limited.

Place: Bidar Sadl- Authorised Officer
Diate; 28002025 For Jana Small Finance Bank Limited

JANA SMALL FINANCE BANK (A Scheduled Commercial Bank)
Reglstered Office: The Fairway, Ground & First Floor, Survey Ne 101, 112 &
12128, Off Domlur, Koramangla Inner Ring Road, Mext to EGL Business Park,
Challaghatta, Bangalore-560071,
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